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The rate of interest for housing loans 

for Scheduled Castes|Scheduled Tribes 

upto and inclusive of Rs 5,000/_ is at 

4  per cent per annum. 

(Ill) Total loan per individual for 

housing from the bank should not 

exceed  Rs.  3  lakhs. 

(c) There is no bar on banks giving 

loans to public institutions for construct- 

ing houses for their employees 

Courts of    Additional District and    Ses- 

sion Judges at    Chandigarh 

1092. SHRI PAWAN KUMAR BAN- 

SAL; Will the Minister of LAW AND 

JUSTICE  be   pleased   to   state: 

(a) whether Government have consi- 

dered the necessity of establishing more 

courts of Additional District and Session 

Judges at Chandigarh,; and 

(b) if so, by when a decision" to this 

effect is likely to be taken and imple- 

mented? 

THE MINISTER OP LAW AND 

JUSTICE AND THE MINISTER OF 

WATER RESOURCES (SHRI B. SHAN- 

KARANAND);   (a)   Yes,  Sir. 

(b) It is  not possible  to  indicate. 

 
 


